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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 88 OF 2024

IN THE MATTER OF:

Siddharth Ambaji Patil & Anr. .....Applicants
Versus
Pen Municipal Council & Ors. .....Respondents
INDEX
Sr. No. Particulars Page Nos.
1. Affidavit in Response to the 2™ Joint Committee Report 1493 - 1504

dated 09.03.2026

Filed by:

Ly

Zaman All,

Advocate for the Applicants,

17, 1st Floor, Rohit Chambers,

Janmabhoomi Marg, Fort, Mumbai — 400 001

Advocate Code: 113120 07.07.2026
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